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No: ID-QO Dated: D__‘—“Wl')"oll

Sanction is hereby accorded to the grant of 23 days
earned leave w.e.f. 16-01-2018 to 07-02-2018 in continuation to winter

vacation in favor of Shri Suneet Gupta, Principal District & Sessions Judge,
Leh with permission to leave the station.

Besides this, the officer shall make alternative
arrangement regarding routine work of the said court during his leave
period before leaving the station.
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Copy to the:-

Wecretary to Hon’ble Administrative Judge District, Leh.
...for information of His Lordships.

2. Shri Suneet Gupta, Principal District & Sessions Judge, Leh.
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....for information and n/a.



